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(c) Yes Sir, as reported by the
Superintendent of Police Fatehgarh.

(d) Reasons for the delay are not
vet known.

(e) No arrests have been made so

far. )
4

U.S.S.R. Pavillion at World Agriculture
Fair

2583. Shri Madhusudan Rao: Will
the Minister of Feod and Agriculture
be pleased to refer to the reply given
to Unstarred Question No. 1823 on
the 6th April, 1960 and state:

(a) how the exhibits displayed by
U.S.S.R. Government at the World
Agriculture Fair and since presented
to Government of India have been
distributed;

(b) whether they have been given
10 some society or State Governments;
and

(c) if so, the details thereof?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) to (c¢). A statement
is laid on the Table. [See Appendix
IV, annexure No. 74.]

Central Council of Ayurvedic
Research

2584. Shri Madhusudan Rao: Will
th¢ Minister of Health be pleased to
state:

(a) the amount of grant given 1o
Central Council of Ayurvedic Besearch
during 1959-60 and 1960-61;

(b) the total amount sanctioned to
the Council for further research in
Ayurveda during the same period; and

(c) the number of Research In-
stitutes, if any, of the Council?

The Minister of Health (Shri Kar-
markar): (a) and (b). The Central
Council of Ayurvedic Research was
set up by the Government of India
in October, 1959 replacing the Ayurve-
dic Advisory Committee. The expen-
diture in connection with this council
is met from the sanctioned budget

provision for the development of
Indigenous Systems of Medicine,

(c) There are no Research Institutes
directly functioning under the Coun-

cil. 2
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Cases of Corruption on Railways

2586. Shri Dharmalingam: Will the
Minister of Railways be pleased te
state:

(a) the number of cases of corrup-
tion on the part of the Railway em-
ployees investigated by the Vigilance
Department during 1958-59 and 1959-
60; and

(b) the category of officers involv-
ed, Class-wise?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a)

1958— 59 1959—60
2644 2157
® 1958—59 1959—69

Gaz. Non-gaz. Gaz. Non-gaz,
109 2526 101 2215





